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MA 566/2003 in
OA 1157/2002

Fr«:.sent : Shn S.K.Gupta, learned counsel for the
applicant. __ __
Shri Ram Kawar Dhi1 Ion,learned counsel thruuyn
proxy counsel Shri K.C.Nayak,counsel for the
respondents.

MA 566/2003

(

We have heard both the learned counsel for the parties

in MA 566/2003. Learned proxy counsel for the respondents

submits that the respondents have since complied with the

di ections contained in the Tribunal's order and the above

f'-IA has now become infructuous. The order passed by the

re,;pondents has also been submi tteed by the learned proxy

CO insel for the respondents, which is taken on record.

In view of the above facts and the submissions, MA

56.^/2003 is dismissed as having become infructuous.
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